BENCH-II

NATIONAL COMPANY LAW TRIBUNAL WD
KOLKATA BENCH

KOLKATA

CP(IB) No. 514/KB/2018
CA(IB)No.415/KB/2019

Present: 1. Hon'ble Member (J), Shri M.B. Gosavi

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING ON 11* July, 2019, 10:30 A.M

Name of the Cofnpany

Krishna Trading Co. -Vs- Sattik Exports Pvt Ltd

Under Section 91BC
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ORDER

Ld. Counsel appears for the operational creditor as well as corporate

debtor. Ld. RP alongwith the Ld. Counsel for the RP also appears. CA(IB)

415/KB/2019 is filed under section 12A of IBC for withdrawal of main CP. Heard
the Ld. Counsel. It is seen from the records that COC in its meeting dated

18.03.2019 by 100% votes consented to withdraw the matter. Permissi}n"is_x
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granted. Matter stands withdrawn and disposed off. <kl 4
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